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Fourteenth Loksabha

Session : 6
Date : 08-12-2005

Participants : Dasgupta Shri Gurudas,Acharia Shri Basudeb,Pathak Shri
Harin,Dasgupta Shri Gurudas,Gangwar Shri Santosh Kumar,Chakraborty Shri
Ajay,Topdar Shri Tarit Baran

Title : Regarding restoration of interest rate on EPF.
1. Re : Reducation in the rate of interest payable on EPF

SHRI GURUDAS DASGUPTA (PANSKURA): Sir, I would like to draw the
attention of the entire House to the statement that had been made yesterday outside
the House while Parliament was in Session.

Sir, while the Parliament 1s in Session, the Minister of Labour makes a statement
outside the House and he is not even here to make the statement here. He has said
that the interest rate on provident fund will be reduced from 9.5 per cent to 8.5 per
cent causing grave distress to four crore people in the country many of whom are
unorganised workers. What is the reason? The Government says that the Government
has no money. The Prime Minister says that the provident fund will turn bankrupt,
therefore, the interest rate has to be reduced. May I tell you ... (Interruptions)

MR. SPEAKER: I am prepared to give you a discussion but if you take long time, |
cannot.

SHRI GURUDAS DASGUPTA : Sir, let me make my point. Only Rs. 700 crore
were needed to have increased the interest rate from 8.5 per cent to 9.5 per cent.
Only Rs. 700 crore were needed. ... (Interruptions) Please, I beg you.

MR. SPEAKER: Please, this is not right.

SHRI GURUDAS DASGUPTA : You are a very energetic person. Your energy is
very good but not for me. ... (/nterruptions)

SHRI HARIN PATHAK : I support you.

SHRI GURUDAS DASGUPTA : 81 &1 Unsolicited support!

e HEIGY ;: b §, ofal 9 gue Al 8, of oNifory|
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... (FaHT)

ft it I g ‘oo’ (QTERE) : SER | Jule fdgg ) efogl.. . (&
ELEIG)

SHRI GURUDAS DASGUPTA : Sir, the point is this. The
Government of India has reduced the interest rate on special deposit
scheme. From 2000 to 2004, your Government was there. They had
reduced the interest rate on special deposit scheme.

MR. SPEAKER: Not mine. ‘Your’ means mine.
... (Interruptions)

SHRI GURUDAS DASGUPTA : Not yours. I pointed to them. ...
(Interruptions)

MR. SPEAKER: That will not be on record that you are showing
finger.

SHRI GURUDAS DASGUPTA : Sir, I am addressing you but I
pointed at them.

MR. SPEAKER: That will not be on record.

SHRI GURUDAS DASGUPTA : I looked at you but I pointed at
them. There is no violation of decorum. ... (Interruptions)

MR. SPEAKER: Please address the Chair.

... (Interruptions)

a1, fasa HaR AT (S fooel) @ sieuy #A8lqd, I Ta-He B |quie i
P I 2 AR MU W IR L 8, QA 9d DY do Fbell g, .. (M)

sft oftg o9 A8 ‘e’ @ SR 9 Ui faagy sl . . (aem)
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MR. SPEAKER: Not to be recorded.

(Interruptions) ... *

JeeT "G : fpd FUIe HY. S/ I I B a9 h |
... (xTaEm)

SHRI GURUDAS DASGUPTA : Sir, the Government had reduced the
interest rate on special deposit scheme, where Rs. 1,00,000 crore of the
money is deposited, from 12 per cent to 8 per cent. That i1s the basic
reason. That is why the

* Not Recorded.

interest rate on provident fund had to be reduced to 8.5 per cent. Now,
I am coming to the present Government. During the Budget there was
a provision that

there will be a turnover tax of 0.1 per cent on the secondary market. ...
(Interruptions)

MR. SPEAKER: I will not give any Calling Attention!
SHRI BASU DEB ACHARIA : I have given a notice.
MR. SPEAKER: No, sorry.

SHRI GURUDAS DASGUPTA : I beg you two minutes. This is an
important issue.

MR. SPEAKER: Every issue is important.

SHRI GURUDAS DASGUPTA : The point is this. Since, there was
some outcry by the brokers in Mumbai stock market, the present
Government reduced the tax from 0.1 per cent to 0.01 per cent. By that
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reduction, the country has lost Rs. 7,000 crore. The Government can
lose money for the brokers to the extent of Rs. 7,000 crore.

MR. SPEAKER: All these details cannot be gone into now.

SHRI GURUDAS DASGUPTA : The Government is not ready to give
Rs. 700 crore to the subscribers of the provident fund.
(Interruptions) Sir, we protest, all the trade unions have opposed, we
strongly protest ... (Interruptions) Please! The present Government
may kindly understand that the trade unions and the Left parties will
no longer be a stamping machine on the policy of the Government. ...
(Interruptions) We will not be a stamping machine. Please understand
this with regard to the Left. ... (Interruptions)

SHRI KINJARAPU YERRANNAIDU (SRIKAKULAM): Sir, I
associate with this.... (Interruptions)

MR. SPEAKER: Your association is not noted. Only Shri Santosh
Gangwar.

... (Interruptions)

MR. SPEAKER: I will call you, Mr. Acharia. I will call all of you,
those who have given notice.

... (Interruptions)
MR. SPEAKER: I know, he is also on the same matter.
... (Interruptions)

MR. SPEAKER: Those who do not take the trouble of even giving a
notice, they will not be given any facility by me.

sft |Am TR (Ref) ¢ remE AEey, 3t A AR 7 I f[IaR . ..
(eraeT)
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SHRI LAKSHMAN SETH (TAMLUK): Please allow me, Sir. ...
(Interruptions)

MR. SPEAKER: 319 §¢ gVl Two members cannot speak together.

St FAIT AR : IR d&Heli® &I 919 ¢ 5 I I09 OReER B 999 < | &
Afhe 9 IRBGR & IR Bl TR 3R 3MH 3meH & faRieht 81 |are =t v
TRIRTT UHSIU RBR BT HAcT T Al MU AT 313 Uiaerd i fha|

31eet Weled, § SAH $B d1dl bl 3R ATYHT a1 e =g . .. (ragrH)
S HEIGY : $ d1dl Bl SRR T8l 2l AMTHT Yexe B 4T g

... (cTguT)
st HA AR : 3eueT Gy, Y ddb savcHe ulferdl d8l &+ Bl ... (&
agr)
S T TR YA WRABR 4 gHTH B &A1 R 8.5 TR B Al ... (A
agr)

#ft AT AR : THUE B A ) 9.5 WA A ... (FHE)
#ft 7o SRA[W : I8 b T8l ol ... (FauE)
MR. SPEAKER: There is no need of elaboration.

... (Interruptions)

SHRI SANTOSH GANGWAR : We are not misleading. ...
(Interruptions) 89 FEl ddl 3B Tl ... (IUM) ga¥cHe Uiferdl -1 =nfay off|
qI Gl & T AfeT ot 9o s Tiferl W R T @ =T B ...

q419)

MR. SPEAKER: I do not know what to do.

... (Interruptions)
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MR. SPEAKER: All of you are very eminent people. Give me some
solution.

... (Interruptions)

st HAI AR @ Tgg 89N BS99 ¥ SI1el IFds I+ 2 89 9red § b
S IR H WER Bl B [h 7 39 T B Rgard s I dHal ) f$uifore
Hf| ST 2 | oy iy of ar 91d |wet # ormel g ... (aH) offeT ug
qrd fdeper guer | &1 o1 @ ... (FUH) TR, M A AR IR HAS I
TSN Mg os Jdey b Sl dby 8, P! by =T 78l a1 W& g1 89 ded &
5 PR 3O I W BT of IR 99 d& 3ifaq oy 9 81 99 dF TR
3T & T R AT¢ Al TS 8l W] ... (FIYHE) SIh 9§ WRER IJg A
Ol BN & SUTE B &1 &R B DA o1 S| ... ()

SHRI BASU DEB ACHARIA : Sir, today thousands and thousands of
workers from all over the country have come to demonstrate in front of
Parliament demanding the restoration of EPF interest rate. Yesterday,
the Government of India decided to reduce the EPF interest rate from
9.5 per cent to 8.5 per cent. The EPF interest rate in 1998 was 12 per
cent and during six years’ regime of the NDA Government, they
reduced the interest rate from 12 per cent to 9.5 per cent. This will
adversely affect 40 million workers both organised as well as
unorganised workers.

Sir, this 1s a social security which is available with the workers of our
country, and that is also being affected by the decision of this
Government. Sir, in the meeting of the Trustee Board, the
representatives of trade unions demanded that the Labour Minister
should take a decision on the interest rate keeping in view the concerns
expressed by the trade unionists. Sir, they were demanding that the
interest rate should not be reduced. Last year, the interest rate was 9.5
per cent. Sir, this is an unfortunate decision taken by the Government
of India by reducing the interest rate. The present Government — the
UPA Government — promised in the National Common Minimum
Programme (NCMP) that the Government will bring in a
comprehensive legislation. ... (Interruptions) They promised to bring
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in a legislation to protect the interests of 37.5 crore workers. Sir, we
demand that the interest rate should be restored to 9.5 per cent....
(Interruptions) The Government should review its decision and bring
in a comprehensive legislation to protect the interest of 37.5 crore
workers.... (Interruptions)

sft SIv% UHIG Igd (SIARYR) : A& ARGy, WHR g9 R [daR &l ... (&
TeT)

MR. SPEAKER: Nothing will go on record, except Shri Ajoy
Chakraborty.

(Interruptions) ...*

st qa= UHIE AT @ e WERd, WRPR 39 R [JaR Y Hifds I8 989 Hee
qqul farg g1 TR BRIS AOIGR 3R HHAMRAT & Wiad BT Fard gl ... (Faur)

SHRI AJOY CHAKRABORTY (BASIRHAT): Sir, through you, ...
(Interruptions)

HIgHE WAl (PADT-STR d) : Je0e Heled, #Al ol callfde TR il
qed & ? ... (FAUH) Ig R AdAd § ? I§ GESG DI ARAT DT FaTd gl ... (=
CLEIG)

MR. SPEAKER: By defying the Chair, you are not maintaining the
glory of the Sansad.

... (Interruptions)

SHRI AJOY CHAKRABORTY : The Labour Minister has given a
shocking and anti-people decision outside the Parliament by bringing
down the EPF interest rate by one per cent. Earlier, 1t was 9.5 per cent.
Now, they reduce it by one per cent. I strongly condemn the decision
of the present Government. ... (Interruptions) Sir, it 1s an anti-worker
decision. It will jeopardise the interests of crores and crores of working
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class people.... (Interruptions) 1 demand the Government to withdraw
and revoke this decision.

Sir, the Government should immediately revoke this decision and
restore the EPF interest rate to, at least, 9.5 per cent. Otherwise, we

shall start a movement outside the House. ... (Interruptions) So, 1
demand that this decision should be revoked immediately.
(Interruptions)

* Not Recorded.

MR. SPEAKER: I am not a super human. I cannot hear simultaneously
80 hon. Members.

... (Interruptions)

MR. SPEAKER: Item No. 12 — Shri P. Karunakaran. Do you want to
raise your Calling Attention?

... (Interruptions)
MR. SPEAKER: The House is adjourned till 2 o’clock.

12.31 hrs.

The Lok Sabha then adjourned till Fourteen of the Clock.
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14.03 hrs.

The Lok Sabha re-assembled at
three minutes past Fourteen of the Clock.
(Mr. Deputy-Speaker in the Chair)
(i) Re: Reducation in the rate of interest payable on EPF...Contd.

SHRI TARIT BARAN TOPDAR (BARRACKPORE): Sir, I would
like to raise one very important issue... (/nterruptions)

MR. DEPUTY-SPEAKER: ‘Zero Hour’ is already over.

... (Interruptions)

#ft IRT U1 ANUGR : 736, AN ASIGRI +1 375 @l DI d6IE § UIfAI™He &
e fear=eeE fhar 1S9 arll & |4 g Qe RIaaiReE &1, S5 o &)
A g w9 9991 @11 For that matter, some sort of a comprehensive

Bill should be brought before the Parliament within this Session
itself... (Interruptions)

MR. DEPUTY-SPEAKER: ‘Zero Hour’ 1s already over.

SHRI TARIT BARAN TOPDAR : Sir, in this respect, I want the
reaction of the Leader of the House... (Interruptions)

MR. DEPUTY-SPEAKER: I cannot compel the hon. Minister to reply
at this time. ‘Zero Hour’ is already over.

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE
AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI BIJOY HANDIQUE): Sir, may
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I request that Item No.l4, Supplementary Demands for Grants
(Railways), be taken up first?... (Interruptions)

MR. DEPUTY-SPEAKER: Before I take Item No.12, I request Shri
Lalu Prasad to make a statement.

14.05 % hrs

(1) Re: Reduction in the rate of interest payable on EPF

DR. RAM CHANDRA DOME (BIRBHUM): Sir, so many workers
are on dharna today. A lot of agitation is going on. There is no social
security... ([nterruptions)

sft aRT IRUT AUGR (IRBYR) : 37T S HI dFD! & @l @, offh W AR
TR BId o % &l ... (Tdg)

*mO8

SHRI BASU DEB ACHARIA (BANKURA): Sir, as was promised in
the National Common Minimum Programme, a legislation should be
brought before the House... (Inferruptions)

SUTEI HEIST : 3T Sl dedl gied I, 98 Rabls W 31 T 21 31| 3R 99y

ST 9 &Y

.. (Ta41)
MR. DEPUTY-SPEAKER: Now, I will take Item No.12. Shri P.
Karunakaran.

... (Interruptions)
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SHRI BASU DEB ACHARIA : Sir, 37.5 crore workers are there. The
UPA Government has promised to bring a comprehensive legislation
to protect the interests of the unorganised workers. ... (Interruptions)

SUTLE HeIgd : Sl 98 dHel daled o, 98 § RBre W of 3T gl 39 39§46
g |

st IRT U1 AUER : T T W WRHRN P 9B I &l Pheal 747 2
S, IHT< SF & 39 IR H el A1 RURE WRAR A A1y, . . (qEm)
MR. DEPUTY-SPEAKER: I cannot compel.

... (Interruptions)

MR. DEPUTY-SPEAKER: Nothing is to be recorded which is without
my permission.

(Interruptions) ...*

* Not Recorded.
*m09

THE MINISTER OF DEFENCE (SHRI PRANAB MUKHERIJEE):
As per Common Minimum Programme, definitely legislations will be
brought at the appropriate time.... ([nterruptions)

MR. DEPUTY-SPEAKER: ‘Zero Hour’ is already over.

... (Interruptions)

14.07 hrs.
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